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Total Amount of Legislative Fund

SHRI SURENDER PANWAR (SONIPAT) M.L.A.: Wil
the Urban Local Bodies Minister be pleased to State:-

Will the Urban Local Bodies Minister be pleased to state the total
amount of my Legislative Fund released to the account of Municipal
Corporation, Sonipat in Sonipat Assembly Constituency so far

together with the details thereof, if not, the reasons therefor?”

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

Sir,
There is no provision with Urban Local Bodies Department to release

legislative funds.



Vi.

EXECUTIVE SUMMARY

There is no provision with Urban Local Bodies Department to release
legislative funds.

Hon’ble CM had made an announcement bearing code no. 25284 on
20.12.2019 titled “"Development works of the extent of Rs. 5.00 Cr. in
each Assembly Constituency shall be carried out as per the
recommendations of the concerned MLA.”

Municipal Corporation, Sonepat administratively approved estimates of
23 number development works amounting to Rs. 472.46 Lakh under
said CM Announcement.

Directions were conveyed to Municipal Corporation Sonepat vide memo
no. 38752-82 dt. 12.10.2021 to utilize stamp duty arrear released to
the municipality to the extent as approved by the State Government for
the said CM Announcement.

Municipal Corporation Sonepat has utilized Rs. 423.85 lakh till date.
Stamp Duty allocation of MC Sonepat for the year 2021-22 was
Rs. 8070.21 Lakh against which MC Sonepat has withdrawn
Rs. 7129.95 Lakh.
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NOTE FOR PAD

Total Amount of Legislative Fund

It is intimated here that there is no provision with Urban Local Bodies
Department to release legislative funds.

However, it is informed here that Hon’ble CM had made an
announcement bearing code no. 25284 on 20.12.2019 titled
"Development works of the extent of Rs. 5.00 Cr. in each Assembly
Constituency shall be carried out as per the recommendations of the
concerned MLA.”

Accordingly, in compliance to the above CM Announcement
Municipal Corporation, Sonepat administratively approved estimates of
23 number development works amounting to Rs. 472.46 Lakh. (Details
placed at Annexure-A)

Based upon the demand raised by Municipal Corporation
Sonepat, Hon’ble CM approved to release funds to Municipal
Corporation, Sonepat under said announcements vide order dt.
29.09.2021. Subsequently, Finance Department sanctioned the funds
with the direction that the concerned municipality shall utilize stamp
duty arrear released to the municipality to the extent as approved by
the State Government for the said CM Announcement. Municipal
Corporation Sonepat was conveyed the directions of the State
Government vide memo no. 38752-82 dt. 12.10.2021. (Copy placed at
Annexure-B). Municipal Corporation Sonepat has utilized Rs. 423.85
lakh till date.

It is apprised here that as per decision of the State Government,
1% Stamp Duty is to be released to Head Quarter and 1% Stamp Duty
is to be released to the concerned municipality with effect from
01.04.2021.

Stamp Duty allocation of MC Sonepat for the year 2021-22 was
Rs. 8070.21 Lakh against which MC Sonepat has withdrawn
Rs. 7129.95 Lakh.
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R (R P <
Bay No. 1114, Secte

2 ~ Most Urgent
{ From
f Director,

15 Urban Local Bodies, Haryana,
Panchkula '

To .
(1) = All the Commissioners of Municipal Corporations in the State of
Haryana.
(2)  All the District Municipal Commissioners in the State of Haryana.

Memo No. 38753 - &2
Dated : 19 ~10-2s2 |

Subject: Regarding reiease of funds under CM Announcements.'

......

¥ Kindly find attached the list of CM Announcements works approved o
1 the Government for which funds are to be utilised for the time being (Annexure-A).

It is also decided by the Government that the stamp duty arrear
released to you earlier on dated 22.09.2021 shall be utilised to the extent as

approved by the Finance Department for the said CM Announcements as under :-

(Rs. in lakhs)

Sr. | Corporation/ Demand (Lakh) | Quantum of funds to

No. | Council/ Committee | be utilised as |

: approved by FD out of

the stamp duty

arrears released on

22.09.2021 i

3 Ambala City - 1418.84 785.79 1.
(Corporation)

2 | Ambala Cantt 3354.78 | SELRRE LT h N
3 | Naraingarh ' 492,44 L SR
4 Barara 234.51 Slae S s -
i 5 | Siwani 3280 e T
! 6 | Charkhi Dadri gE T B06.05 .
7 | Faridabad et < AegiERl T T T 34503 v
8 | Fatehabad B 27.73 |~
9 | Tohana : e o 33 40 |«
10 | Jakhal Mandi e 3.98 |-
11 | Ratia , 81.00 81.00 | -
12 | Farukh Nagar 111.89 86.10 -




13 | Pataudi 329.91 32991
14 | Sohna 234.10 | 234.10
15 | Hisar 4497.50 1444,49 |
16 | Barwala 599,50 62.39 |
17 | Hansi 2170.71 74.79 | <
18 | Uklana Mandi 500.00 38.99 | 7

19 | Jhajjar 172.18 172.18 -
20 | Beri 461.17 46.40 -

21 | Uchana 20.92 ;

22 | Kaithal 500.00

23 | Cheeka 520.51
24 | Pundri 217.43 e
25 | Kalayat : 324.19 )

26 | Karnal 257.40
27 | Thanesar 649.28

| 28 | Shahabad 256.46
29 | Ladwa 294.60
30 | Ismailabad 18564
31 | Nagal Choudhary 421.29 | _ .50
32 | Ateli Mandi 383.71 ; 35.34 |-
33 | Kanina S 110.55
34 | Panchkula 2d4e.4D| | - 2448.40 -
35 | Panipat 2648.52 2438.08 |~
36 | Samalkha 57.46 . 2897
37  Rohtak 1331.31 ¢ e T
38 | Sampla 535.54 T AT Be
39 | Kalanaur . 344.99 L G
40 | Sirsa 200.00
41 | Ellenabad 146.83
42 | Sonepat 729.26 :

43 | Gohana 538.39
44 | Kharkhoda 300.00 |
45 | Gannaur 462.98 28.63
46 | Hodal 70.60 70.60
47 |Punhana 95.94 40.10 |
48 | Rewari 1085.42 290.24
49 Bawal 354.43 21.16
50 Radaur 90.44 | 388
Total 49477.05 26385.10
; b
Ditelelr,
Ugbah Local Bodies,
Haryana, Panchkula
CC:-
(i)  PA/OSD(CM) for kind information of OSD/CM
(i)  PS/ULBM for kind information of Hon'ble ULEM

(iii) PS/PSULB for kind information of W/PSULB



